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CP NO. 8/ND/2009 

Sh. Tamradhwaj Sharma, Advocate for the petitioner and Sh. Himanshu Rai, 

Advocate for the respondent, is present. 

 Learned counsel for both the parties have informed that they have received 

information from the Principal Bench, New Delhi, wherein it is stated that all the 

original documents have been sent to this Bench and details of posting the 

documents is given with the letter dated 20
th
 August, 2018. Office of the Registry is 

directed to search all the documents within seven days & put up for listing the 

matter. 
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